
LOK SABHA 

UNSTARRED QUESTION NO. 3118 

 

TO BE ANSWERED ON 05.12.2016 

 

INVESTMENT BY OIL COMPANY IN ADANI LNG PROJECT 

 

3118.   DR. GOKARAJU GANGA RAJU:   

  

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state: 

 

isVªksfy;e vkSj izkd`frd xSl ea=h  

 

(a) whether the Government/Indian Oil Corporation Limited and GAIL proposes to buy stake in 

Adani LNG project set up in Odisha; 

 

(b) if so, the details thereof along with the norms/criteria fixed/adopted in this regard; and  

 

(c) the quantum of funds invested by IOCL and GAIL in the said project? 

 
 

ANSWER 
 

 

पेट्रोलियम और प्राकृलिक गैस मंत्रािय में राज् य मंत्ररी (स् विंत्र प्राार  

(श्ररी धमने्द र प्रधान   

 

MINISTER OF STATE (INDEPENDENT CHARGE) IN THE MINISTRY OF 

PETROLEUM & NATURAL GAS (SHRI DHARMENDRA PRADHAN) 

 

(a) to (c): Dhamra LNG Terminal Private Limited (DLTPL) is a special purpose vehicle (SPV) 

owned by a company of Adani group namely Adani Petroleum Terminal Private Limited 

(APTPL). DLTPL is setting up a 5 MMTPA LNG terminal at Dhamra port in Odisha.  

 

DLTPL, APTL, Indian Oil and GAIL have signed a non-binding Memorandum of 

Understanding (MoU) on 21
st
 September, 2016 for acquiring equity by GAIL and IOCL in 

DLTPL’s aforesaid LNG project depending upon techno-commercial viability, favorable 

outcome of due diligence, approvals of IOCL and GAIL managements, besides, successful 

negotiation of the respective Regasification and Joint Venture Agreements.   

 

 

**** 

 

 


